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benami or MSttknus deposit acxx>unts have 
been operated.

IlM ting of SCVST Employees* Associa­
tions with Top Banic Executives

767. SHRIHETRAM: Witt the Minister 
of FINANCE be pleased to state:

(a) whether any decision had been 
taken by Government to have quarterly 
meetings of associations of Scheduled 
Castes and Scheduled Tribes employees in 
nationalised l>anks and financial institutions 
with Chairman and executives of respective 
k>anks to discuss the problems of Scheduled 
Castes/Scheduled Tribes empbyees in 
respect of implementatbn of reservation 
policy and other related matters;

(b) if so. whether such meetings have 
been conducted by the banks/financial insti­
tutions with their respective Scheduled 
Castes/Scheduled Tribes empbyees asso- 
datk>ns after the sakJ decision of Govern­
ment;

(c) the particulars of the banks/financial 
institutk>ns, if any. whbh have not so far 
conducted such meetings; and

out matters relating to reservaftbns for the 
Scheduled Castes and Scheduled Trties. 
18 of the 20 Nationalised banks and 4of the 
6 financial institutkms have reported to have 
conducted such meetings at least orx». The 
remaining two banks and Industrial Recon­
struction Bank of India from amongst the 
financial institutk>ns are hoMing such a 
meeting in the month of March 1990. EXIM 
Bank, the other f inandal institutkxi has also 
been advised to hob the meeting with its 
Scheduled Castes/Scheduled Tribes Em- 
pbyees.

Pensk>n to Bank Employsss

768. SHRIHETRAM: Will the Minister 
of FINANCE be pleased to state:

(a) whether Govemment heb discus* 
sbns through IBA with trade unbns in the 
banking industry for extending the facility of 
penskm to l>ank empbyees and an agree­
ment in this respect has been reached;

(b) if so. the details thereof;

(c) the likely financial burden on the 
banking industry with introductbn of pensbn 
scheme and the anrarigements madeto meet 
this t>urden; and

(d) the adbn proposed to be taken 
against the offbiais responsft>b for ignoring 
the Government directives?

THE MINISTER OF FINANCE (PROF. 
MADKUDANDAVATE):(a)to(d). Pursuant 
to a meeting of the then Minister of State for 
Finanoe with Members of Parliament and 
rspresentatives of the Scheduled Castes/ 
Scheduled Trlies Empbyees Welfare As- 
sodatbns in banks, the publb sector banks/ 
financial in8litulk>n8 were advised to hob 
meetings with representatives of Scheduled 
Castes/Scheduled Tribes empbyees to sort

(d) whether the sab settlement shall be 
applbabb in respect of officers also and if 
not the arrangements made to extend the 
facility to offbe/s in banking industry?

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): (a) to (d). Indian 
Bank’s Assodatbn (IBA) hobs discussbns 
with the Empbyees Associatbns on behalf 
of the managements of the member Banks. 
The IBA is reported to have heb discussbns 
on the questbn of introducing pension for 
workmen empkiyees in Reu off Contribuloiy 
Provbent Fund. The negotialbns have, 
however not t>een completed.




